I THE CENTRAL ADMINISTRATIVZ TRIBUMAL : H TZRABAD BENCH

AT HYDERABAD.

C.A. 20;474 of 1999

Batueen: i Datod: 26.3.1999

P.Muthyalaiah .. Applicent
And
1. Tha General Manager,

South Central Railway,
Rail Nilayam,
Sacunderabad.

2. The Dy.Chief Mechanical Engineer,

Carriage Repair Shop, S.C.Rly, L

Tirupathi, «+ Respontents.
Counsel for the applicant : Mr.K.Sudhakara Reddy
Counsel for the respordents ! Mr.C.V.Malla Reddy
CORARML: N

THE TRIBUNAL MAJE THE FOLLOWING ORDER: : . |

THE HOMIBLE MR, R.RANGARAJAH : MEMAZR (A)
THE HON'BLEZ MR, 8.S5.,3AI PARAMISYAR : MEMBER (J)
T ® ¥ ¥ .

It is seen that th3 applicant is a minor.

No gurdian has besn impleaded.

returnesd to the gpplicant.

Hence 0.A. is not maintainable and it is : /

Section Officer

frico |

Copy to:-

1.
2.
3.
4.
5.

8rr

The Gzneral Manager, South Central Railway, Rail Hilayam,
Secunderabad.

The Dy.Chief iMechanical Engineer, Carriags Repair Shop,

Scuth Central Railway, Tirupathi.

One copy to Mr.K.Sudhkara Reddy, Advocate, CAT., Hyd. —
One copy to Mr.C.V.Malla Reddy, SC for Rlys, CAT., Hyd. '\
Cnhe duplicate copy.
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Copy to:

1.

HOHNID
HHRP T
HBS3#

D.R.(

SPARE

1(A)
Mm{(J)

THE HOM'ILT MR.B.S5.

o |
o\&k/ d

LSF—ftD TIND COURT . & ,

TYPED. * 3Y CHECKED 87
COMPARD 3Y APPROYID 3Y

THZ CIMTRAL ARMIMISTRATIVE TRISULAL
HYIERAZAT QIMCH @ YD IRAZ AR,

THE HON'BLE MR.JUSTICE-D.H.NASIR:
JiCE - CHAIRMAG

THE HON'SLE MR.WIRAJENDRA PRASAD:
MEmBER (A)

THS HOW'BLE MR.A.RANGARAJAN - e
mm3sR (AR)
%

341 PARAMISWAR
nemaanr (3)

DATED: 9.6[:5 ‘/Eli

ORDER/ 3UDGEMEHT - N

N
n.a. no, A1 /C(CP

ANMITTIN ANY IMTIRIM DIRTQTIUHE
ISSLIED ..

o1 amafag Rfatyy
Central Administratiye Tribane)

% /| DESPATCH

-7 APR 1599 .<

aﬂ'ﬂﬂﬂﬁﬂnnﬁa\%ﬁi/

HYDERABAD BENCM




